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1et'J1. I'ollowilll are the main fH-
. tUl'eil of the sc:heme:-

(I) Subsidy is given to all small 
industrial units, the maxi-
mum connected load of which 
does not exceed 20 H. P.; 

(ii) Places where the exl.ting 
tarift exceeds 9 pabe per 
unit, the exceas ia met al BUb-
aidy provided tM extent of 
IIUC'h subsidy does Dot e.ll:ceed 
9 paise per unit; 

(iii) No subsidy is allowed in 
State where the existine ave-
rage rate is 9 paise per UDit 
or leas; and 

(iv) Subsidy on power is shared 
by the Central and ,state 
Governments in equal pro-
portions. 
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·339. SHaI R. K. AMIN: 
SHRI P. K. DBO: 
SHRI P. N. SOLANKI: 

.Will the MinUter of RAILWAYS be 
p1eaaed to state: 

(a) whether it is a fact that states 
are a,ainIt the closure of D81TOW-
pure and uneconomic Railway Unes; 

(b) whloch Stat .. have acreed to 
clo8e down uneconomic linea.ad to 
provide road transport; 

(c) whetber the promise made to 
the Government of GUjarat about not 
closing such lines without the Prior 
approval of tile State Govemmat 
wUl be ~t; aDd 

(eI) If not. the re&lCIIIII therefore! 

sa 
c.c.nnection with founeen ~e­
rl.Ltive branch Un •• Seven State. G0v-
ernments ~ themaelws apinlt 
thp. propoeed closure of the Une in 
their rupective Statee. 

(b) The Madhya Praclellh Govern-
ment requested that the Ministry of 
Raiht'ays ahould provide tunda tor 
necesaary Improvement in Gwalior-
Shivpuri section of NatioDBl Highway 
No.3 110 88 to enable it to cope with 
the additional traffic that would come 
to it if the Gwalior-Shiypuri line 
WE're to be closed . 

(c) No such promise was giVen to 
the Govt. of Gujarat. As explained 
in this House on a number of occa-
sions, the State Governments concenl-
ed will be consulted and all aspects 
given careful consideration. before 
final deci~ion.q are taken. 

(d) In view of the all8Wer to part 
(c), the question does not arise. 
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